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Proposals for Revision of Pay Scales
of Defence Services Personnel
+

SHRI RAMSHEKHAR
PRASAD SINGH :
SHRI P. GANGADEB :

Will the Minister of DEFENCE be
pleased to state :

*1208.

(a) whether the proposals made by the
Chief of the Army Staff for the revision of
pay scales and better service conditions of
Army personnel have also been preposed by
the ChV'efs of the Naval and the Air Staff ;

(b) il so, whether they have also
exprossed :adverse service - conditions under
which they have to-work.;
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(c) whether uniformity of pay scales
have been suggested by the Services Chiefs ;
and

(d) if 50, how far the sugsested service
conditions have been agreed to ?

THE MINISTER OF STATE
(DEFENCE PRODUCTION) IN THE
MINISTRY OF DEFENCE (SHRI VIDYA
CHARAN SHUKLA) : (a) An Expert Cell
comprising three senior Service experts from
the three Services, coordinated and scruti-
nised the proposals submitted by the Services
Headquarters after comsidering the reports
made by the various Commands af Army,
Navy and Air Force. The Expert Cell
examined them under the guidance and
direction of the Chief of the Army Staff,
Chief of the Naval Staff and Chief of the
Air Staff and jointly evolved proposals far
revision of pay scales for consideration by
the Pay Commission,

No suggestion regarding service condi-
tions has been made.

(b) Yes, Sir

(c) In suggesting the pay scales the need
to have the maximum possible uniformity
in the pay scales in the three Services have
been kept in view.

(d) The proposals regarding pay scales
etc. have been submitted to the Pay Com-
mission. The Pay Commission will be taking
these proposals into account while formulat-
ing their recommendations.
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SHRI S. M. BANERJEE : May I
know whether the attention of the hon.
Minister has been drawn to a press news
issued by the Pay Commission that a report
might be submitted in the year 1972, aund if
so, in which month it is going to be sub-
mitted or whether it is going to take more
time ? I would like to know from the hon
Minister whether the armed personnel apd
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other pessonnel including some of the
civilians in Defence have demanded a second
instalment of interim relief in case the Pay
Commission®s report is not submitted within
six months and if so, whether the reaction
of his Ministry has been conveyed to the
Finance Minister ?

SHRI VIDYA CHARAN SHUKILA :
As far as I know, there is no intention on
the part of the Government to award any
second interim relief to any class of Central
Government employees.

SHRI S. M. BANERIJEE : He is talking
like an ex-Finance Minister.
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THE DEPUTY MINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH) :
(a) Sindri unit of Fertilizer Corporation of
India was not closed. The Bihar State
Superphosphate Factory, an undertaking of
the Bihar State Industrial Development

Corporation, stopped production  in
September, 1970.

(b) The factory has been incurring
losses since 196 -69. Government of Bihar
have reported that there is no proposal to
sell the factory to a private company and
that measures to restart production are
under consideration.
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